HIGH COURT OF ANDHRA PRADESH :: AMARAVATI

WRIT PETITION (SR)No0.45234 of 2026

PROCEEDING SHEET

Sl. OFFICE
No. DATE ORDER NOTE
01. | 24.10.2026 | PKC, J:

Heard the learned Counsel for the
Petitioners, learned Government Pleader for
the respondent No.2 and Sri N. Ashwani
Kumar learned Standing counsel for

respondent Nos.1 and 3.

At the request of the learned counsel
for the Respondents, to get instructions as to
the names of the petitioners in the electoral
rolls, post the matter on 27.10.2026.
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